National Company Law Tribunal
Allahabad Bench
Allahabad

CP (I&B)No.18/Ald/2017

ATTENDANCE-CUM-ORDERSHEET OF THE HEARING. OF

ALLAHABAD BENCH OF THE NATIONAL COMPANY LAW
TRIBUNAL ON 24.04.2017.

NAME OF THE COMPANY: M/S Himalaya Dassani
SECTION OF THE COMPANIES ACT: u/s9of I & B Code, 2016
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, Gﬂ ‘ ;ﬁ-‘*”""ﬂr—--"'
. fuwsan Shonma Awocdle = n0ge
2 Ralig, . Nogar  —Advoeste ool Gedilr 1032

A

Lﬂ’ff[ f’ J{Wﬁ; / //IM ? F'L’L(imnﬂa— &-vat tan, A e A5

Order dated 24.04.2017 18/ALD/2017 M/S Himalaya Dasani

Parties are represented by their respective counsel. Argument in
respect of maintainability of this petition are heard.

Parties are in liberty to file written submission if any latest by 28 April
2017

The order is reserved

Date- 24.04.2017 Shri H.P. Chaturvedi{ftember Judicial)



